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15.,H94.i 	Learned counsel Mr R.N.Dhar 

submits to list, this case on 1.7.3.94 

for consideration of admission.Copy 

of the application hasbeen served This apcatun is In 	 . 	. 
form rc: 	 on learned Railway counsel Mr B.K. 

C. F. 	. 	• 	Sharma. 

Vawd ... I... /L 

j)$V. 

acs 
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46/94, 	S  
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NOTE 	 D
COURTS ORDER 

173.94, 	 . Heard le.rned counsel 

r .N.Dhar.n behaip of apnlj 

cant Smtj C.'Jas. Perused state-

ment of grievances and reliefs 
• 	 . . ' 	 sought in this application. 

Larned Railway counsl Mr B.. 

Shàrma prays 'P3r ten days time 

to get instructions, lime 

allowed as prayed for. 

List on 4,4,94 for consjde 

ration of admission and further 

orders. 

Jice—Chairnan 

ember 

4.4.94. 	.. 	Learned counsif Mr R.N.Dhar 
• 	 submits that he has instruátion from 

applicant Smti C.Das not to press. 

this application. Accordinglt this n 

application is rejected being not 
pressed. 	S 	v' 

VjceCha1rman 

acs 	. 	 S 	 • 	, 	• 	Member 
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